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the whole gamut of DJDJL’s func
tioning. May I know which other 
Ministries are involved in tfifct Com
mittee and when the Report of the 
Committee will be submitted to the 
Government?

SHRI SIKANDAR BAKHT: The 
Report of the Committee was due to 
be submitted on 28th Pebruary but 
they have asked for an extension of 
three months.

SHRI MOHD. SHAFI QURESHI: 
Which are the other Ministries that 
are involved?

SHRI SIKANDAR BAKHT: No
other Ministry is involved: it is the 
local Administration the MumcipaJ 
Corpoiation of Delhi, the New Delhi 
Municipal Committee, L & D etc that 
are involved
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Policy for Appointment of Chief Exe
cutives to state Farms Corporation

an,| National Seeds Corporation

*190. SHRI BIRENDRA PRASAD: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to lay 
a statement showing.

(a) whether Government’s Policy is 
to appoint the Chief Executives in the 
State Farms Corporation of India and 
National Seeds Corporation only 
out of the persons who are either at 
the verge of retirement or re-employ ed 
after retirement;

(b) if so, will it not affcct the em
ployment potential of the younger 
generation who may be competent to 
hold these posts,

(c) have such posts ever been cir
culated to the Bureau of Public Enter
prises before the appointment to these 
posts are made; and

(d) what is the policy of Govern
ment for recruitment to these top and 
lower posts in these two organisations
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and also to fill these posts in both 
these organisations from amongst the 
existing personnel who may be com
petent to hold such posts?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) to
(d). No, Sir. Appointments to the 
posts of Chief Executives are made in 
consultation with the Bureau of Pub
lic Enterprises/Public Enterprises 
Selection Board Appointments to 
lower posts are made by the Corpo
rations themselves m accordance with 
their recruitment jules.
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MR. SPEAKER: He has answered
that.

SHRI SURJIT SINGH BARNALA: 
The post is presently filled up on ad 
hoc basis and the Joint Commissioner, 
Cotton, m the Ministry is holding ad
ditional charge of the General Mana
ger from 30th August 1977. Action is 
being taken to appoint a regular Ma
naging Director to be the Chief Exe
cutive.

SHRI C. N. VISVANATHAN: In
my constituency, the State Farms 
Corporation has incurred a loss of 
Rs. 1.5 crores Whether this Ministry 
has taken.

MR SPEAKER: This question rela
tes onlv to the appointment of the 
chief executive. It does not ause out 
of thih question.

SHRI C N VISVANATHAN: Is
the hon Minister awaip and is he 
going to have new irrigation pro
gramme m the State Farms and whe
ther they a*c going to give the State 
Farms to the Tamil Nadu Govern
ment?

SHRI SURJIT SINGH BARNALA:
I need a notice foi this.

SHRI K. LAKKAPPA: This ques
tion relates to the policy for appoint
ment of the Chief Executive of the 
Corporations. For the last one year, 
the entire organizational set up and 
Government machinery for running of 
the State Fax ms Corporation and the 
National Seeds Corporation is comp
letely in shambles. A© a consequence, 
no work has been done by the 
bureaucrats, and the supply of seeds 
has not been made to the farmers, 
satisfactorily and the whole thing is 
in a dilapidated condition. When is 
Government going to take a realistic 
view of the whole situation and set
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matters right and see that a probe is 
instituted regarding recruitirent sys
tem and policy* Will you kmdly as
sure the House thatjthe organization
al set-up would be 'controlled not by 
the bureaucrats but by the non-offi
cials and the distribution system of 
the seeds by the Seeds Corporation 
and the State Farms would be stream
lined’

SHRI SURJIT SINGH BARNALA 
So far as the supply of seeds is con
cerned probably this year the posi
tion ha-? been very satisfactory and 
we have received absolutely no cornp- 
lunts ieroding that

SHRI K LAKKAPPA This is not 
a fact I am myself a farmer and 
the s.eeds supplied by the Seeds Cor
poration did not germinate

The entire organizational set-up 
and the reciuitmenl and promotion 
policy of these Corporations is in 
shambles Will you kindly have t 
piobe ,n the matter’

SHRI SURJIT SINGII BARNALA 
The renuitment is done according to 
the At tides of Association of these 
two organizations
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Self Financing Housing scheme of 
DDA

*193 SHRI KANWAR LAL GUP
TA Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to
state

(a) whether the response to DDAs 
new, Self Financing Scheme for a 
house bv depositing the amount of 
Rs> 10 000/ is not encouraging

(b) how many persons have depo
sited the money so far,

(c) what is the detailed scheme of 
DDA to construct 40 000 tenements in 
a year in Delhi,

(d) what are the relaxations which 
DDA/Govemment propose to make 
to encoutage housing m Delhi

(e) have Government allowed pri
vate apenries to go for housing m 
Delhi, and

(f) will Government allow the new 
housing co-operative societies to build 
houses in the Capital?




